REVI SED
I TEM NO. 203 COURT NO. 12 SECTION | X
SUPREME COURT OF I NDI A

RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Civil) No(s).14223/2009

(From t he judgenent and order dated 05/01/2009 in CWP No. 4867/2008
of The HI GH COURT OF BQOVBAY)

VI NAYAK KASHI NATH SHI LKAR Petitioner(s)
VERSUS
DY. COLLECTOR & COVPETENT AUTH. & ORS. Respondent ( s)

(Wth prayer for interimrelief and office report )
(For final disposal)

Dat e: 09/05/2011 This Petition was called on for hearing today.
CORAM :

HON' BLE MR. JUSTI CE AFTAB ALAM

HON' BLE MR. JUSTICE R M LODHA

For Petitioner(s)
M. E.C Agrawal a, Adv.

For Respondent (s) M . Sanj ay Kharde, Adv.
Ms. Asha CGopal an Nair, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

List this matter after eight weeks fromthe date of
re-opening of the Court after Summer Vacati on.

(Sukadev Sarangi) (S.S. R Krishna)
A R-cumP. S Court Master



